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(b) if so, their effect on the be-
haviour of the seabed; and 

(c) their ecololical impact on the 
coastal areas? 

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ELECTRONICS 
AND ENVIRONMENT (SHRI C. P. N. 
SINGH) : (a) to (c). No abnormallY 
radioactive sediments have been found 
along the east and west coasts of 
India. The presence of normal radio-
activity in the sediments will not have 
any effect on the behaviour of the 
seabed, aOr anv significant ecologic-al 
impact On tt.e coastal areas. 

Setting Of Development COrpoartif)n 
'n Punjab 

1533. SHR! R. L. BHATIA: 'YIll 
the Minister of PLANNING be pleas-
ed to state: 

(a) whether GO'Vernment are con-
lSidering any proposal to set up a 
Development corporation for the ten 
mile border belt in Punjab during the 
current plan; 

(b) if so, its broad outlines; and 

(c) when it is likely tg be set up? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) No Sir. 
Planning Commission has no such pro-
posal under consideration. 

(b) and (c). Do not arise. 

DIsParity in Pension to Ex-Anny 
Personnel 

1534. PROF. NARAIN CHAND 
PARASHAR: Wiill the Minister ot 
DEFENCE be pleased to state: 

(a) whether Government have 
taken any steps for the removal of 
disparity in the Pensions to the Ex-
Army Personnel who retired bef()t"e 
19'17 and thereafter; 

(b) if so, the nature of the steps 
taken in this reaard and the extent 

to which the disparity has been re-
duced; and 

(c) if not, the likely date by-
which any steps would be taken? 

THE MINISTER OF s:r ATE IN 
THE MINISTRY OF DEFENCE. 
(SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

(b) Pensioners who retired before 
30-9-1977 are granted periodic relief 
at a rate which is 20 per cent higher 
than that admissible to those who re-
tired subsequently. Besides, the 
former also get benefits in- the shape 
of temporary increase ad-hoc in-
crease and ad-hoc reiief, depending 
upon their date of retirement. To 
this extent the disparity in pension 
bas been reduced. 

(c) Does not arise. 

.. Midterm Appraisal of Sixth Plan 

1535. PROF. NARAIN CHAND 
PARASHAR: Will the Minister ot 
PLANNING be pleased to state: 

(a) whether any mid-term ap-
praisal of the Sixth Five Year Plan 
has been carried out; and 

(b) if so, the results thereof and 
the motive of modification accepted 
in the Sixth Five Year Plan as a 
consequenCe of 0) Central Govern-
ment Oi) State Governments? 

THE MINISTER OF PLANNING 
(SHRI S. B. CHAVAN): (a) No, Sir. 

(b) Does not arise. 
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Special Cell to Look after Develop-
meat Of Scheduled Castes and Scbe-

duled TI'Ibes 

1538. SHRI GIRIDHAR GO-
MANGO: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether his Ministry decided 
to open a special cell for Scheduled 
Castes and Scheduled Tribes to look 
after the development of these 
people; 

(b)\ if so. wben the ptopi)scd 
special cell is likely to be set up; 

(c) whether there will be one ~ell 
or two cens-one tor Scheduled 
Castes a:lld Scheduled Tribes sepa-
rately; 

(d) whetl;ler hi. Ministry PUl"Iued 
with other Central Mblistrles to create 
special cells in the MInistries :for 
Planning Programming and allocat-
ing funds alld to send guidelines con-
cerning their Ministries to the States 
far the component and su.b-plan also; 

(e) if so, the names of the Minist-
ries which have so far created the 
cells therefor; and 

~ 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE" IN 
THE MINISTRY OF HOME AF-
FAIRS (SHRI YOGENDRA MAX-
WANA): (a) to (c). Separate Moni-
toring Cells headed by a JoInt 
Director have been sanctioned, one 
each for the Scheduled Tribes Divi-
sion and the Scheduled Castes and 
Backward Classes Deve1opmenk.Divi-
sion in the Ministry. The vacancies 
have been circulated and are likely 
to be filled up soon. 

(d) Yes, Sir. 

( c) and (f). As per the information 
received, special cells have been 
created in the Ministries of Agricul-
ture, Irrigation, Communications and 
Health and Family Welfare. The 
matter is being pursued with other 
relevant Ministries. 

Indastrlal Development in Trtbal 
Areas •...•• 

1539. SHRI GIRIDHAR 
MANGO: Wil1 the Minister 
INDUSTRY be pleased to state: 

GO-
of 

(a) whether his Ministry evolved 
the Industrial Policy based on forest 
and all categories of industries for 
tribal areas of the country; 

(b) if so, the salient features of the 
policy; 

(c) the steps taken by his MinJstr, 
to protect the nte e ~ of tribals 
where the major industries ha.c:t been 
aet up abd the future majOr industries 
selected for these 8ft"; 




